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R rd of Pr in

Case was called out for virtual hearing.

2. The matter was earlier heard on 10.9.2021 and order was reserved. However,
BSPHCL sought extension of time to file reply and the same was allowed by the
Commission with permission to the Petitioner to file rejoinder to the reply of BSPHCL.
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The Petitioner vide affidavit dated 1.11.2021 has filed rejoinder to the reply filed by
BSPHCL. Accordingly, the matter is fixed again for hearing today.

3. The representative of the Petitioner reiterated the submissions made by him on
10.9.2021. Therefore, the submissions of the Petitioner are not being recorded here
once again.

4. Learned counsel for BSPHCL and representative of MPPMCL submitted that their
reply is already on record and the same may be considered while considering claims of
the Petitioner.

5.  After hearing the parties, the Commission reserved the order in the matter.

By order of the Commission

sd/-
(V. Sreenivas)
Deputy Chief (Law)
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